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i, MZatnalabid’
S/o Late Abdullah Hajt
Lab Technician (now working as
Technical Assistant on deputation)
AIDS CELL, Indira Ganghi Hospital
xavatathi, U.T, of Lakshadweep,

20 KQCQSQM
S/e K.,Indeén ;
Lab Technician, cwmunity Health. CQnt:e
Androth. U.T, of Lakshadwecp. : .-

3,  Omana’ Vergheae '
" Dfo J’.Vergheaa o ‘
Senior Lab Technician. (new working as
: ‘rechnical Assistant en. deputatlon) "
-Indira Gandhl Hospital, Kavaratti
.‘l‘.o£ Lakshadweep. .

4, P 3, Vambathibi
| l3/¢: A,P,Sayed. = -
Lab Teehnician :
Public Health Centre. Kadamath
u.T "o OFf Lakahadmp. .

'HON‘ BLE AR A.V. HARIDASAN, - VICE CHAIRMAN

‘5. K.K.Moos&

8/0 Late K.K.Yousuf

Senior Lab ‘l'echnician -'

Indira Ganghi Bospital. Kavarathi -
U,T.of Lakshadweep.

‘6.:' poVo P.Badhmdheon
' S/e Late Edayakkal Attakoya
Lab Technician, Community. aealth Centre
Andzott, U.T.0f Lakahadweep.

.. Akberall A,

8/0 Lateé Royamakoya Haji
‘Medical Laboratory. '!‘ochnician
Primary Health Centre '

Chethlat, Uo oOf Lakshmep.

8, M,C .!mhamed Hussain

'S/0 Late Ahmed Haji

Lab ‘!'echn:lcian R
Pri.mary Health Centre. Kilthan
v, 'r.'of Lakshadweep. _

9. T.Hameed

'S/ M,T Abdulrehiman :
Lab Technician, Community Heaith Centre
\ Amini, Y,T.of quahadueep.

10, M .Hohamed Koya

. ,‘S/o Ahmed Koya Haji .

" Lab Technician

‘Primm Health Centro. Kilthan : . .
.U,T,of Lakshadweep, sseApplicants

(By advocate Mr E.S.M.Kabeer)
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Versus

Ty -

1. r.Un.ion of India represented by |
secretaty to Government - ' |
-Ministry of Health & ?amny Nelfare-
Department of Health, mman Bhavan
2. The Administrator
- Union Territory of Lakshadweep
Kavaratty o

3. . The Director dtf Medical & Health Sexvices _
T U Te0f Lakshadweep, Kavaratty. o e .Respondents.

(By advocate 3 M&@e@, m@@hm&fe Memn)

- 'l'he application hav.tug been. heard ‘on 4th February 1999, .
the Tribunal on the same day delivered ‘the-followings

Oi‘Rv:.%D»-,E-vR

HON'BLE MR A,V.HARIDASAN, VICE CHAIRMAN

%e 'g'tievantce 'of : the --‘applicéists who. are L'ab ‘rechniei—ajns s
".under the Medical & Health- Services. Union Territory of
‘Lakshadweep is that while Lab Techniciane working in the |
.National Malaria 3?‘!"49@"-10“ -? mg:‘:‘?‘“!“:* (W) are. 9179?‘7‘ a
phy’ seale of le. SOOO»BdOO"en aec'eiitance'of thet xeport of the
‘Fifth, CQntral Pay Cmiasion. for the.reason. that there - is
no separate NMEP ‘under t-.ho Lakshadweep Administtation, t.hough
,they are alao performing the work ef NMEP, they are: being
'given a lower pay scale of . as. 4}000-6000. The-. representatiom
__unanswered. Under thege citcumstances the applicanta have.
jointly f.ued this application aeeking an. order direct.:lnq - ‘
the reapondents to grant the appl.tcants ‘the pay scale of ‘
. soeo-eooo or: in the alternative to Airect the second o

vrespondent to consider and dispose of Annexure A—S representation.

2. | When ’the applic;@g@on. 'cgme up for hearing- tqqiay'.'; counsel
on either éide ‘aq:ee_d' that it would serve the ‘mte:es-:' of
ju’cice;f _the gp,pliéant,s are allowed to make a consolidated
representation jointly to first respondent and if the first
respondent is directed to con_sider t'he‘ same and to-give them an

appropriate reply within a r_é‘e,_jsenable..ﬂgime-,
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3,v In,the 11th ef the eubmiseion by the leerned counsel

.ditecting the applicante to, make al joint repreeentatien

- to. the firet respondent in reqard eo their grievance

within a month from today and with a direction te the
first respondent that if euch a representation ie received,

'7ehe same. shall be considered 1n the light of the facts

and circumstancee menticned'therein end in accordance with

rulee and instructione en the subject and to give the

_applicants an approprieee erder within a: period of three

monthe from the dete oE receipt of the representation.
There is no exq.e:..-..as to costs, |

Dated 4th February 1999,

(A.v. HARIDASAN)
v:tcz "CHAIRMAN

‘aa,

' LIST OF ANNEXURQ
1, AS: True copy of the representation ddted

.9.98 Pi ed by the 7th applicant to the 2nd respondant.
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